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Title: Requests the Government to take steps to end the doctor's strike at All India Institute of Medical Sciences,
New Delhi.
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>DR. RAM CHANDRA DOME (BIRBHUM): Mr. Deputy-Speaker, Sir, I thank you for giving me an
opportunity to raise this issue. I fully endorse the views expressed by Shri Vora. My point of distinction here is
that the main responsibility for the prevailing situation in AIIMS is on the part of the Government. It is a very
sorry state of affairs that the senior faculty members of AIIMS have to come to the streets; it is shameful. It is
against the interests of the people and I do not endorse that. But the main responsibility for the prevailing
situation is with the Government alone. Therefore, immediately the Government should become active to fizzle
out the strike in the greater interest of the suffering people. The Government should not sit idle and it should
immediately come out with a statement on this issue.
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DR. RAVI MALLU (NAGAR KURNOOL): Nobody from the Treasury benches is bothered to react. ...
(Interruptions)

MR. DEPUTY-SPEAKER: The hon. Minister is reacting.

... (Interruptions)
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MR. DEPUTY-SPEAKER: Nothing will go on record except what Shri Lakshman Chanda Seth says.

(Interruptions) *

SHRI LAKSHMAN CHANDRA SETH (TAMLUK): Sir, in the past there used to be a train service between
India and Bangladesh. ... (Interruptions)

MR. DEPUTY-SPEAKER: Prof. Joginder Kawade, your name 1s not in the list.

* Not Recorded.

. S FATS : T8 UH TR AT 21

IATETE HElgd : T AT HT Lo ot B Uget Aleq 3471 =g |
W, SR FArS : TE T I R

SUTAR TEIT : AN AT & W HeT AR, AT EL | A THH T EA & qG ATD HAHSA Bl 3@ |



